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Funds status of Polavaram project

140. SHRI KANAKAMEDALA RAVINDRA KUMAR: Will the Minister of
WATER RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
be pleased to state:

{a) the status of Polavaram project which is being undertaken on behalf of the
Central Government by Andhra Pradesh Govermnment;

{b) the details of the funds released by Government to Andhra Pradesh Government

since the date of declaration of Polavaram project as National Project;

{c) the details of funds released prior to year 2014, when Andhra Pradesh

Reorganisation Act was enacted and passed by Parliament; and

(d) tentative time by which Government proposes to complete the Polavaram

project?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM
MEGHWAL): (a) As reported by the Government of Andhra Pradesh, about 64.31%

of works of Polavaram Imgation Project (PIP) have been completed so far

{b) Central assistance of ¥ 6764.16 crore has been released by the Government
of India for PIP after declaration of this project as National Project with effect from
01.04.2014.

{c) Central assistance of ¥ 562.47 crore was released for this project prior to
the year 2014 under Accelerated Irrigation Benefits Programme (AIBP).

{d) The project is scheduled for completion by December, 2019 as per information
provided by the Government of Andhra Pradesh

Shortage of women umpires and referees

F141. SHRIMATT KANTA KARDAM: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

{a) whether there is a shortage of national/international level women umpires/

referees in various fields of sports in the country;
(b) if so, the details thereof and the reasons therefor;

{c) whether the shortage of sports schools and sponsors for women games are

the main causes of the shortage of women coaches/trainers;
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{d) if so, the steps taken/proposed to be taken in this regard;

{e) whether Government has plans to bring any new scheme to promote women

in sports; and
(f) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (COL. RAJYAVARDHAN SINGH RATHORE): (a) and (b) Umpiring and
refereeing is part of technical conduct of sporting events in different sports disciplines.
The National level sports Federations, which govern their respective sports disciplines,
are mandated with and are responsible for technical aspects of such sports disciplines,
including development/arrangement of technical officials, such as umpires and referees.
The Government does not have direct involvement on technical aspects of sports and

hence this information is not maintained in this Ministry.

{c) and (d) Sports is a State subject and promotion and development of sports,
including development of sports schools, women coaches/trainers and arranging for
sponsors for women games, is primarily the responsibility of State Governments/
National level Sports Federations of the concerned sports disciplines. The Central
Government only supplements/complements the efforts of the State Governments and
National Sports Federations in this regard. At present the Ministry has no evidence
that would suggest that shortage of sports schools and sponsors for women games

are the main causes of the shortage of women coaches/trainers.

{e) and ([) The Schemes being implemented by this Ministry and other bodies
under its aegis are gender neutral and equally applicable to both men and women
sportspersons. However, under the Khelo India Scheme, implemented by this Ministry,
there is a dedicated vertical of “Sports for Women™, wherein emphasis is laid on such
sports disciplines where there is less participation of women so that more number

of women will participate in such sports disciplines.

Basic infrastructure facilities for development of

sports in Andhra Pradesh

142 SHRI T. G. VENKATESH: Will the Minister of YOUTH AFFAIRS AND
SPORTS be pleased to state:

(a) whether it is a fact that Andhra Pradesh Government has submitted a proposal
to Central Government requesting for provision of basic infrastructural facilities for
development of sports in Andhra Pradesh;

{(b) if so, the details thereof,



